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DifTiculties on funeral of poor

12685, DR. VINAY P SAHASRABUDDHE: Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:

(@)  whether there is any proposal of Government to overcome the difficulties
being faced in conducting funeral of the poor, which 1s an insult to humanity in different
States of the country;

(by  1if so, the details thereof;

{c)  whether Government is considering to provide economic assistance to the

people facing this problem; and
{d)  whether there are any rules framed earlier in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) to (d) As per entry 10 of the List 11 - State
List in the Seventh Schedule of the Indian Constitution, burials and burial grounds;

cremations and cremation grounds are State subject.

However, Ministry of Rural Development has informed that under National Family
Benefits (NFBS)w.e.f. 18.10.2012, a lump sum amount of ¥ 20,000/~ 1s provided to family
belonging to a Below Poverty Line (BPL) household on the death of a primary breadwinner
of'the family in the age group of 18-59 years. The number of beneficiaries covered during
2015-16 under NFBS is 3.61 lakh.

Funds for old-age homes in Chhattisgarh

12686 DR. BHUSHAN LAL JANGDE: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

{a)  whether it is a fact that several old age homes in Chhattisgarh are being run by
NGOs which are being provided negligible amount of grants by Government and also
there are many organisations here which are in a state of neglect for want of availability of

the proposed funds;

(b)y  whether the Central Government proposes to set up old-age homes with all

facilities in Chhattisgarh; and

{c)  whether required funds are not forthcoming for making arrangements for the
physically challenged, the disabled and the mental patients and also for their treatment

and procurement of artificial limbs?

TOriginal notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI VITAY SAMPLA): (a) This Ministry is implementing a Central
Sector Scheme of Integrated Programme of Older Persons (IPOP) under which grants are
given for running and maintenance of Old Age Homes, Day Care Centres, Mobile Medicare
Units etc. The main objective of the Scheme is to improve the quality of life of Older
Persons by providing basic amenities like shelter, food, medical care and entertainment
opportunities etc. Implementing agencies eligible for assistance under the Scheme are
Panchayati Raj Institutions/lL.ocal Bodies, Non Governmental Voluntary Organisations,
Institutions or Organisations set up by Government as autonomous/subordinate bodies,
Government Recognised Educational Institutions, Charitable Hospitals/Nursing Homes,
and Recognised Youth Organisations such as Nehru Yuvak Kendra Sanghathan (NYKS)

and in exceptional cases the State Governments / UT administrations.

Section 19 of the Maintenance and Welfare of Parents and Senior Citizens Act, 2007
provides for establishment and maintenance of Old Age Homes by the State Government
at accessible places, in a phased manner, beginning with at least one Old Age Home in

each district to accommodate a mimimum of 150 indigent senior citizens.

Three Non Governmental Organizations (NGOs) viz (i) Nav Abhilasha Shikshan
Sansthan, Dongargarh, Dist. Rajanandgoan, (11) Chhattisgarh Bal Avam Vridh Kalyan
Parisad, Mana Camp, Raipur, and (iii) Gaytri Parivar Trust, Batauli, were receiving grant for
Old Age Homes (OAH) in the Scheme of Integrated Programme for Older Persons. Out of
above said 03 NGOs, the proposals of two NGOs viz (i) Chhattisgarh Bal Avam Vridh
Kalyan Parisad, Mana Camp, Raipur and (i1} Gaytri Parivar Trust, Batauli, have become
time barred cases. Revival of time barred cases is subject to receipt of current year's

proposal from the State Government.

Grant-in-aid of ¥ 13.85 lakhs upto the year 2015-16 has been released to the
organization, Nav Abhilasha Shikshan Sansthan, Dongargarh, Dist. Rajanandgoan,
Chhattisgarh under the Scheme.

Ongoing Proposals for the year 2016 -17 of the above said three organizations are still

awaited from the State Government.

No new project proposals under the Scheme of IPOP have been received from the

State Government during last three years.
(b) At present such a proposal is not under consideration in this Ministry.

(¢)  Under Assistance to Disabled Persons for Purchase/Fitting of Aids and

Apphances (ADIP) Scheme the funds are released to various Implementing Agencies to
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assist the needy disabled persons (Divyangjan) including mentally challenged divyangjan,
in all the States including Chhattisgarh in procuring durable, sophisticated and scientifically
manufactured, modern, standard aids and appliances that can promote their physical,
social and psychological rehabilitation by reducing the effects of disabilities and enhance
their economic potential. The scheme also envisages conduct of corrective surgeries,
whenever required, before providing an assistive device. Details of- State-wise grant-in-
aid released and utilised and the beneficiaries benefited under the ADIP Scheme during

the last three years and current year is given in the Statement.
Statement

State-wise funds released and utilised and number of beneficiaries covered under
ADIP Scheme by various implementing agencies during the year 2013-14,
2014-152015-16 and 2016-17 (4s on 30.11.2016)

2013-14 2014-15 2015-16 2016-17 (As on
30.11.2016)
Sl Name of Funds No. of Funds  No. of Funds No. of Funds No. of
No. the State/ UT released Bene- released Bene-  released Bene- released Bene-
& ficiaries & ficiaries & ficiaries & ficiaries

utilised utilised utilised utilised

(T in (T in (T in (T in

lakhs) lakhs) lakhs) lakhs)

1 2 3 4 3 6 7 8 9 10

1. Andhra Pradesh 634.78 15301 1147.1 9 21160 421.49 6328 376.15 4263

2. Bihar 230.38 6140 250.4¢ 5472 70.80 1108 15%.61 2090
3. Chhattisgarh 67.69 1011 340.84 4608 298.96 3772 139.22 1521
4. Goa 4.16 351 12.67 230 8.53 137 . 3.59 50
5. Gujarat 276.47 5701 19232 5356 121.98 1700 1399.01 19114
6. Haryana 338.12 4705  541.66 5689 42482 4942 23900 3047

7. Himachal Pradesh 89.06 9140 129.06 8552 59.61 3295 31.18 983

8. Jammu and 157.58 4162 76.28 1569 85 994  133.81 1210
Kashmir
9. Jharkhand 129.04 1516 368.03 9181 12.79 182 0 0

10. Karnataka 140.98 4197 218.18 4001 443 .46 6421 284.79 3865
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1 2 3 4 5 6 7 8 9 10
11. Kerala 32.49 1173  207.68 3213 20328 4574 53.6 1045
12. Madhya Pradesh 585.61 20598 e56.41 15318 848.38 17341 672.5 11209
13. Maharashtra 1307.5 32875 972.97 22062 1651.3 27065 95736 12446
14. Odisha 656.62 13612 311.17 7921 758.83 13429 347.5 3739
15. Punjab 35555 6090 228.92 2860 1271.83 13373 43537 6327
16. Rajasthan 909.18 21019 674.82 12712 551.19 9272 110.87 1263
17. Tamil Nadu 523.65 8882 408.68 10183 853.29 9243 163.49 2380
18. Uttar Pradesh 3620.31 60806 2605.1 2 43324 3012.77 41309 2070.04 27284
19. Uttarakhand 237.51 11526 455.74 15168 327.73 5184 169.61 4442
20. West Bengal 684.87 16592 476.58 16246 1150.98 18783 709.59 7125
21. Andaman and 0.60 69 27.16 750 - - 4.27 118
Nicobar
22. Chandigarh 4.04 86 2.75 59 - - 38.79 391
23. Dadra and 2.25 130 12.306 342 1.51 58 2.03 54
Nagar Haveli
24. Daman and Diu 1:95 60 3.81 83 3.9 35 2.94 60
25. Delhi 223.11 9677 169.31 4208 88.48 3779 265.29 3545
26. Lakshadweep - - - - = - - -
27. Puducherry 8.75 159 - - - 2 - ¢
28. Arunachal Pradesh 26.4 381 5.22 60 7.92 353 14.98 198
29. Assam 757.99 17571  920.25 12962 685.21 9129 394.29 5543
30. Manipur 69.09 1049 111.33 2908 42.31 348 365.28 6660
31. Meghalaya 18.85 747 36.67 1015 16.26 120 14.49 124
32. Mizoram 21..79 487 27.92 415 2.84 31 21.75 572
33. Nagaland - - 41.41 6le6 2.44 19 - -
34. Sikkim - - 14.66 332 23.11 420 - -
35. Tripura 45.62 982 7.7 150 98.30 1888 79.37 1696
36. Telangana 23.54 700 72.61 835 111.89 982 54.46 1407
Toran 12186.48 277225 11728.01 23956013661.19 205614 9714.23133771




